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SHRI SATYASADHAN CHAKRA
BORTY : I do, ‘

MR, DEPUTY-SPEAKER : He repre-
sents the teacher-workers,

Shri R. P. Yadav.

18 14 hrs,

DEMANDS FOR GRANTS
(GENERAL), 1984-85.
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(mawma) fawsr feal q@f 9T @1
gMIAT ZAT | HIE WEIET HALT
greY g1, HAFETCaT TATAREN HIFIT
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¥9 97 yq3q Al T | gfawmifadt
WI% OF7A 14 F1 H9F7 fqare
¥7 AZY 7 Ag AT I JF FIAT AV



549 D.G. (Genl.), 1984-85— CHAITRA 22,1906 (S4KA) D.G.(Genl.); 1984-85— 550

Min. of Ed. & Cul.
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STAT Fifgg | THo Yo @Yo &T FIA-
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qaifasifegl #Y g @ wfer 9%
A ¥ eqrmam 3w WAl AI0fgh
qifF srqq srzfzarsr sagedy 7 919
A4 | gAY geq At gt afea Af@
el 49 qrar | fagr 71 @ qW@ W
FOgaa g1 fyaq qar @0 4% &
fem g7g =01 7 vew & fqq FawW!
Al T a1 wTaw Howd FE
T 78T 37 WiaT 2 91 FW 9 &9
979 U0 B, FAF qF TgT g | A T
AT 90er fewm & @7 S g
zafad & sgar signr 5 go A 39
g3 fFar 17 A+q97 19 Sle Uo
1T Qo o 93 34 UF ¥ AFI
e g%d | g7 moar FEoed FAT
AT =tfan arfe gfaar & araa san
faz @ wwrar 09 |

PROF, SATFUDDIN SOZ (Baramulla):
Mr, Deputy-Speaker, at the fag end of
the day all of us are tired and I am also
tired and I am not going to take much of
the time of the House and I would cer-
tainly not like to repeat very important
points that have been raised in the dis-
cussion by my hon. friends,

I would like to mention that more
than 320 poiols have been stressed
through different cut Motions on the
Demands for Grants of this Ministry, and
I say that every phint was relevant to
education. In a way, these were the 20
problems concerning Education and yet it
was thought that there were other Minis-
tries that should carry greater importance
and more time was allotted 10 them,
Why only four five hours for the Educa-
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tion Ministry ? The thin attendance in
this House does not sadden me because
it has happened throughout the discussions
on various Ministries, whether it was
Defence, Forcign Affairs, Home Affairs
and others. But so far as education is
concerned, if I had any say in the affairs
of Parliament, if I could organise the
convergence of opinion on the opposition
side, as also on the ruling party side,
there should have been a whip for every-
body to be present today. That is the
importance that should have been atta-
ched.

MR DEPUTY-SBEAKER : But you
have yourself not issued a whip.

PROF. SAIFUDDIN SOZ: We are
three members in this bouse, I am bere;
one member has gone to the constituency
and another Member is indisposed.

MR. DEPUTY-SPEAKER : Everybody
does not talk about himself, but they
talk about other people. That is the
difficulty.

PROF, SAIFUDDIN SOZ : Now, in
this country there are two examples when
education received priority. And if you
carry out a survey, you will find Maulana
Abul Kalam Azad and Sheikh Mohammed
Abdullah were there. Who gave first
priority to education. When Shri Jawhar-
lal Nehru asked Maulana Abdul Xalam
Azad as to how he would like to serve
the nation, he was one person of that
eminence, who said that it could be done
through education. As far as Sheikh
Mohammed Aladullah is concerned, barring
a period of 8 or 9 months, he always held
the portfolio of education with him,

Some Members spoke about rigging in
the examinations. With a certain amount
of pride. I must inform may colleagues
here that Jammu and Kashmir is the
State which has been free from rigging in
the examinations. It was in 1975 when
Sheikh Mohammed Abdullah became the
Chief Minister of the State that he went
to the examination halls himself to see
that these was no copying, And in a



351 D.G. (Genl.), 1984-85—
Min. of Ed. & Cul.

[Prof. Saifuddin Soz]

very big Public gathering, he said that in
future we wanted to have Jawaharlals;
Igbals and Tagores among us and with
this kind of drama 1. e. unfairness in the
examination we would never have a Nehru,
Tagore of Igbal in future. And that
message was listened to by the people of
Jammu and Kashmir with great respect,
There are instances here and there of
rigging in examinations, but the kind of
drama that is bappening in UP and other
places but I can say with a certain amount
of pride that we are free from that
trouble the examinations inJ & K are
free from the menace of copying,

Now, coming to the Demands for
Grants under the Ministry of Education,
I was just going through the report, and 1
must say that this is the best report I
have seen so far. The report of the
Ministry of Defence was very good, but
the report of the Ministry of Home
AfTairs was bald and sketchy; that was an
insult to the Parliament, But this report
is by far the best and I think the
Ministry has worked hard for this, but I
do not think that this reflects that the
Ministry’s achievement spectacular  This
does note reflect its real achievements. I
will not go into details. Despite the fact
that it is a comprehensive report, and it
reflects the good work done by the Minis-
try in certain areas, it does not reflect its
real achievements,

I will not go from one section to
another. It is a very lengthy and comp-
rehensive report. I will take up only two
areas, because I have promised that I will
not repeat, what others have covered.
I will come to universalization of educa-
tion, and then take up adult education,
I do not charge the Minister of incompe-
tence or anything also but she must rise
to the occasion and put forth the demand
before the Planning Commission and the
Ministry of Finance, and organize a
debate. Education does not carry impor-
tance It does not have adequate funds,
We want to have a revolution in the
country, and it can come only through
education For 1983-84, the Report says
that the budget on education constituted
267% of th> total lan outlay. Seven
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years before, there was a debate in this
country on an article by one Amrik
Singh It appceared in the ‘Illustrated
Weekly’. They said that we were the
poorest of the poor in the world, because
only 3% of our national budget was spent
on education, But we have continued to
be poor all these years. It is something
shameful, So, the Minister has to rise
to the occasion,

Somebody wanted a Cabinet rank for
the Education Minister She can get a
promotion. That will not change matters,
It is the urge and the interest that matter,
So, 1 do not blame the hon. Minister.
She must have exhibited an interest in
education, But she must now rise to the
occasion and put forth the demand 10 the
Planning Commission, the Cabinet and
go to the Prime Minister, and also orga-
nize a debate in the country, Whhat can
we do with this 39 of the total budget ?
Yet, want to have a drama of doing hun-
dred and one thing,

There 1s a very long list in this good
report,

MR, DEPUTY SPEAKER: The various
allocations made by cifferent legislatures
in the country can also be taken into
consideration, Then the percentage with
increases,

PROF, SAIFUDDIN SOZ : They talk
of universalization of education, then
about Educational Technology Pro-
gramme, Population Education Pro-
gramme, Orientation Programme, Physical
Education Programme, Higher Education
Programmme Technical Education Pro-
gramme and the Adult Education Pro-
gramme. and also the talk about the
system of scholarships, book promotion
etc. They talk of many things, But with
the kind of meagre budget, they cannot
What is the percentage out
of this meagre budget, which is spent on
clementary education ? It is very impor-
tant. I am not interested in giving a
figure which inay not be correct. But I
have a hunch that roughly 70% goes to
education, which includes research. What
remains for rural, elementary sector ?
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They want to tell us that they are going
to do this and that. I do not suppose
they will achieve much,

Initially , I said that education did not
bhave any importance in this country, be-
cause if they correlate education with
economic development and see the drama
of education in America, Britain France
and even Russia, they will see that they
planned education first, and then related
with economic development,

SHRI SATYASADHAN CHAKRA-
BORTY : Why say, even Russia ?

PROF, SAIFUDDIN SOZ : I said so,
because theirs is a slightly different
system. I am speaking about what is
possible under a democratic pattern.

On page (xii) of the Annual Report
under conclusion, they say as follows :

““Education is essentially a threefold
process of imparting information,
training in skill and cultivation of
values. It is the aim of the
Government to intensify its efforts
in this direction. The programmes
cnumerated have effectively taken
off the ground and bid fair to ex-
pand and prove socially and edu-
cationally effective in the years
ahead.”

On page (vii) of the Report, in the
first line, they say as.follows :

“The most important problems in the
field if education in India are:
(i) spread of literacy and (ii) uni-
versalisation of elementary educa-
tion. The Sixth Plan lays em-
phasis on  minimum essential
education to all citizens irrespec-

tive of their age, sex and residence,

Highest priority has, therefore
been assigned to the programme
of universalisation of elementary
education for the children of age-
group of 6-14 and literacy for
adults in the age-group 15-35."
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I would say it is a fraud played with us,
But I don’t think the Minister appears to
be involved in a kind of fraudulent prac-
tice. So I don’t use the word ‘“fraud’,
but, certainly, they have tried to throw
dust intO our eyes,

Far e 37 § #g¥ &, gy wiw A §
gaTit TiE] § |

You talk of universalisation of educaiton
without doing anything for it; you talk
of literacy programme and adult education
programme ; you are not doing at all
anything. Then they talk of 20-point
programme, I do noit belicve in the
politics of 20-point programme, but I
have seen the economic aspect of it. [
can say without any fear of contradiction
that the Prime Minister’s 20-point pro-
gramme is a very laudable programme. I
have no information about 17 points. [
do not know what has happened to them
because Congress I Members have been
praising the Frime Minister ; they praise
each other and say that much has
been achieved under those 17 points.
But, so far as 3 points are concerned, one
relates to production of text-books the
other relates to production of exercise
note books for the children of weak-
sections Those two points should be
deleted, because nothing is being done for
that, They have invoked the provision
of that charter and they say on page (vii)
of the Annual Report as follows :

““Monitoring of Point 16 of the New
20-point programme relating to
universalisation of elementary edu-
cation and adult education was
continued during the year under
report,”

Talking of 20-point programme and
thinking that they are doing a lot more
than they could do otherwise for univer-
salisation of education and for promotion
of adult education, is absolutely incorrect.
I don’t think the hont Minister has any
facts to organise a rebuttal when I say
that nothing has been done for uni-
versalisation of education and nothing is
being done for adult education because
when they talk of 20-point programme,
as if that is by itself a panacea. 1 feel
it is a great hoax because they have not

LY
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proved in the Report that what they could
not do otherwise they wuLave dcne it
through 20-point programme, For inst-
ance, you say you arc going to achievcta
constitutional goal of universaiisation of
adult edu.cation and you are doing a
constituiional duty to make all adults
literate. How have you done that ? You
cannot prove it through a figure which is
depéndable, For msiance, you say that
additional enrolment in 1983-84 in class
1-8 is to exceed the target of 47-U2 lakhs.
This is a very laudable target, but this is
pot a oig target. Even if you achieve it,
you will not have done any duty in to
this country, I will tell you just now. You
suy, that **the likely achievement in the
first four years oi the Plan would be
05.95 lakhs™, as if an uphill task would be
donc by achieving tlus figure. Ang you
say. that supportive system of non-formal
education will give you 25.64 lakhs. It
is only a jargaon, Mr. Chairman.

AN HON. MEMBER : Say ‘Mr.
Depuly Speaker,’

PROF. SAIFUDDIN SOZ : Isit un-
constitut.onal te call you ‘Mr. Chairman™?
When 1 say, *Chairman’ I mean ‘Speaker’,

SHRI A. K. ROY (Dhanbad): But
you never say correctly ‘Mr. Decputy-
Speaker.’

MR. DEPUTY-SPEAKER : At the
fag end of the day he is very much con-
fused

PROF. SAIFUDDIN SOZ: I have
said in the beginning that all of us are
tired.

So, even when during the year 1983-84
you exceed the target of 47 25 lakhs and
you get support from the non-formal
system you do not achieve anything be-
cause you are not taking us into confi-
dence about the drop-out rate You
will have to discuss it. You will have to
take us into confidence and when you
move ahead and come to adult education,
because when you talk of universalisation
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of education, you have to show your
eagerness to do that, to have ydur plan
implemented. Where is universalisation
of education in this country, except In
K=rala ? And the second State is Jammu
& Kashmir., You have to make it
compulsory Mauke .t compulsory, Other-
wise, you will be talking of universalisa-
tion of education and without co-relating
a drop-out rate you will be producing a
jargaon, and after tem years you will
produce a voluminous report, but the
problem of unversalisation of education
will continue to be the same. So, unless
you make clemeniary education compul-
sory, you do not universalise, Therefore
you should bring in the constitution of
India, you and, then you talk of adult
education, and in adult education you
say, the most funny thing, you say that
for the year 1983 as on 30-9.1983, 40
lukh adult illiterates were enrolled. What
is enrollment ? You can enrol any num-
ber of people. Is that enough ? The
Sixth Plan document envisages, Mr.
Deputy-Speaker, a coverage of entire
adult illterate population, that is, 11
crores 1 challenge in this House that
you can never achieve even half and if
the hon, Minister,,. .. (lnterrupiions,

PROF, N. G, RANGA : With the

cooperation of the people you can do
that,

PROF. SAIFUDDIN SOZ : Certain-
ly. They have not organised the people
like that, This Sixth Plan document says
that by 1990 they will have all the illiter-
ate population educated through adult
education programme. Still this docu-
ment does not mention the drop out
rate. What is the number of people who
drop out at the centres which you have
organised for adult education.

PROF. N. G, RANGA : You catch
them by the T, V.

PROF. SAIFUDDIN SOZ : There-
fore, in the absence of compulsory uni-
versalisation of adult education at the
elementary stage and taking into consi-
deration the present drop out rate at the
clementary stage, coupled with the drop
eut rate at the centres you have organised
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for adult education, you can never hope
to achieve anything like 11 crores by 1990
This is misleading and this can not be
done = And .since the report has been
placed before the Parliament. T will
continue to flght for making the Ministry
responsive to the provisions in the Indian
Constitution, And, without having a
powerful will they are now talking of
these things. There is no scheme which
can envisage a powerful action towards
adult education and towards universali-
sation of elementary education,

Importance must shift to the elemen-
tary sector now, Let them do whatever
they what to do. But importance has to
be shifted to the primary sector, which
has been a casually all these years  That
can be done in four ways. First, univer=-
salise elementary education on compulsory

basis, Second. organise a  massive
teacher training programme, You are
introducing a new curriculum. In my

State, we have had the privilege of
adopting the NCERT curriculum, which
is very good. But we hav: organised
massive programmes of training and vet
we have not succeeded, Take as biga
State as UP, There are 12 crore people
there, There are hurdreds of Schools
without teachers, and there is a patta-
dhari system where by people depritise
for actual teachers There are so'many
evils in UP. But there is no arrange-
ment for training to teachers, They have
to training in mathematics and science.
I am talking «f elementary level where
your base has to be sound. That cannot
be done through refresher programmes.
Third, provide science kits to elementary
schools and middle schools so that the
students at a very early age, become
science conscious. Emphasis should be
laid on science and mathematics because
there is preat expansicn of knowledge in
science and mathematics. Fourth,

create incentives for primary school

teachers Give them  better grades.
They go to the rural sector, They do
not have any place to live. If you want
to lay emphasis on improving the elemen-
tary education, then you are to create
incertives for primary school teachers,
You have to make their recruitment in a

proper way.
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Although adult education programme is
very laudable and it is in consonance
with the spirit of the Constitution of
India, Yet I want to say that the adult
education programme should be scrapped
altogether. Nothing will be achieved
through adult edcuation  programme
becaust you have a tremendously big ratjo
of drop outs at elementary stage. First
you plug that and condust a survey and
see how many people are illiterate and
then you can start the programme afresh.
Otherwise, you will be doing this in a
lopsided manner wasting public monzy.
Uptil now Rs. 122 crores have gone
down the dra'n on this scheme.

We must  give competitive ability to

children of weaker sections of socicty.
Somehedy was talk'ng here about it. But
he talked in a hulf-hearted manner. We
are doing very great injustice to the people
drawn from weaker sections, * I read an
article somewhere which says that we .
should not have any provision for back-
ward classes because that will impair
efficiency in the country The poor
follow who wrote that article never knew
that the chi'dren drawn from backward
sections like Adivasis, Scheduled Castes
and Scheduled Tribes and Gujjars and
Bakarwala, cannot compete with the
people who go through a public schools
and private schools and receive good
education and, therefore, it is the Minis=
try’s duty correct the system they talk
of the Constitution unnecessarily, they
should talk of the Constitution when they
rise to the occassion—to ensure competi-
tive ability in the children drawn from the
weaker sections of the society and for that
point. T would plead for the nationa-
lisation of education in tha sense that we
shall have no private schools I am telling
you what happens in private schools
particularly in my State, and worse must
be the situation in other States because in
my State, education received totally
undisturbed attention of Sheikh Mohd.
Abdullah during his time earlier as Prime
Minister and later as Chief Minister,
We got some dividend because of that, -
But see what happens even in.that state ?
Children of the politici ns, children of the
bureaucrates and children of the rich peo-
ple go to the p rivate schools.
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MR. DEPUTY SPEAKER: Excluding
your children I think. .

PROF. SAIFUDDIN SOZ: Let that
remain a secret. I can share with you in
your Chamber And what happens to the
Governmznt schools ? Only the children
of the down-trodden go to the Govern-
ment schools and the situation is the
same what Zainul Basher and others said
that there is no matting, there is no black-
board, there is no chalk. S0, il you want
to honour the provisions of the Indian
Constitution, you will have to nationalise
the education. Let thz bureaucrat’s
chuld, let the Parliamentarian’s
child, let the politician’s child, let
the rich man’s child go to the
Government school, If it will cause
deterioration in the system of ed:ation,
let all of us share it, otherwise, you are
creating a class of people who get posi-
tions in the society at the cost of the
peopie who deserve better dispensation

from you,

MR. DEPUTY SPEAKER : Shri A.K,
Roy.

PROF. N.G. RANGA : How long are
we going to sit. Sir, Mr. Roy will take
half-an-hour.

MR. DEPUTY SPEAKER : I think he
will be very short,

SHRI A.K, ROY If you go away,
1 will stop speaking.

MR, DEPUTY SPEAKER : He will
not take more than ten minutes. Mr, Roy,
1 have assured Ranga ji that you will not
take more than ten minuies, Please

keep up my promise to him,

SHRI A K. ROY (Dhanbad) : Sir,
after listening to this debate, I remember
the definition George Bernard Shaw gave
to higher education, ‘when somebody
teaches someone, which he himself does
not know, to a person who has got no
aptitude for learning that and givcto. the
certificate of proficiency, he is said to
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have completed his university education’.
I suppose, Bernard Shaw somehow
anticipated or could foresee the education
in this country. In this country we are
having under the loose grip of the hon.
Education Minister some five IITs, seven
Centrally sponsored so-called universities
123 UGC aided universities, some 900
research institutes and many such other
institutions 1 have decided to partici-
pate in this debate to give one very
constructive suggestton, I have got only

19 00 brs,

one constructive suggestion—close all
institutions of higher education for at
least five years; let us invite an open
dcbate in the society, in the country,
about the character, direction and philo-
sophy of education

In our country, even during our free-
dom struggle, natiopalist days, our
political leaders used to be our cultural
and academic leaders also, Gandhiji
experimented with Nai Talim. Deshbandhu
C R. Das organised national medical
colleges, saying that we should have our
own colleges, Acharya Profulla Chandra
Roy organised industry and said we
should have more industries and our own
philosophy of life. He injected a

sophisticated scientific curriculm. There
were several such leaders. Rabindranath
Tagore organised Shanti Niketan. In the

western region Ranade organised the
Arya Samaj. All the nationalist stal-
warts had their own philosophy of educa-
tion in their time,

What is the philosophy of education
you are having ? 104 2+3 and 104-34-2;
all algebra and arithmetic, This mystery
of arthmetic is going on, Your philo-
sophy is only 104-2+3 and 104342,
After 30 years of jumbling of numbers,
are you following the Nai Talim of
Gandhiji ?

The hbon. Minister is much older to
us, She is the product of the national:st
days. Can she tell us why the basic
schools are getting closed and public
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schools are getting re-opened ? Where
have our values gone ? You have said
that education has a three-fold pur-
pose, imparting education, givirg or
adding skill and injecting values What
type of values are you injecting for the
last 30 years ? This is the main point ;
we need not go into the other details.
Today we are confronted with a situation
where we should make an honest search
and introspection where these are leading
us to and where our values have gone,

The younger generation are supposed
to be more liberal, more radical, more
ideal, more sacrificing, more dedi-
cated and more revolutionary, But what
are we finding today ? We are finding
that the younger generation is more com-
munal, more sectarian, more materia-
listic, more chavinistic  Today you have
banned the Sikh student organisation in
Punjab, In Assam also it has happened.
W ho are they ? Who has created them 9
Who is responsible for that ? It is either
the teachers or the parents,
How is it that a generation of nationalist
leaders is followed by a generation of
communal people ?  Can you explain it ?
In the freedom struggle days, our
nationalist leaders used to be radicals
and revolutionarics,

Prof. Ranga will remember the Karachi
Congress where the younger generation,
after the martyrdom of Bhagat Singh,
revolted, demanding a more radical po-
licy. Today how is it that the younger
generation of Punjab is following Bhindran
wale and not Bhagat Singh ? Who is
responsible for it ? Who vitiated the
values of the country ? I say that the
Minister is responsible because it is the
result of your policy.

I was just reading a book by Bertrand
Russel on the Values of Education.
Even in those countries, where industrial
revolution took place and men were
liberated from the old feudal habits, he
says this is happening. He was also
telling tbat unless the intellectual labour
is correctly combined with the physical
and productive labour, you cannot build
a man, After all what is the purpose
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of education ? The purpose of educa-
tion is to create a socially useful man,
And what is the result of the present
education ? The result is that it is creat-
ing a socially most unuseful man. Here
an educated man means an unproductive
man. A  an entering into education
means th s e is becoming useless and
unproductive for the society. Many
people have said that if they send their
children to the school, the next day they
say that th y will not plough the land,
they will not take the shovel, they will
not take the hammer, He does not want
to do any physical labour, Many of our
leaders from the Congress side or from
the other side plead that the problem of
the educated unemployed has to be
taken into coasideration, But what is
the educated unemployed persons’ special
problem ? It is because they are white
collar people middle class people, they
matter in vote, so we are all out to
appease these educated people, We have
not got the guts to say go and till the
land. Education means not to make
anti-system. Here education means to
make anti-work, Sir, we have the op-
portunity to see stalwarts in our days
in the wuniversities, 1 have seen Prof,
Priyadas Roy, He was one of the
biggest schemists in our country, a dis-
ciple of Acharya Profulla Chandra Roy.
I have seen Satyan Bose, Meghnath Saha,

They used to work with hands, Are you
going to meet them. Prof. Roy came
out from the laboratory, gave me what-

ever notes I wanted from him, and I saw
immediately he was doing things with
his own hands, Today a junior scientific
officer demands a helper and somebody
to carry the glass, somebody to carry
water, somebody to light the burner,
I ask who has decrailed the direction of
the society ?

Now, I came to the public schools. It
is very interesting. During the Janata
time also T was there in the last Parlia-
ment., Japnata people shout that English
medium schools should be abolished, this
and that. Now, when the Janata Govern-
ment was there, I put an amendment
just as today I have put the amendment
that you abolish the English medium
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schools, There also the Minister stood
up saying no, no, it attracts the Consti-
tutional provisions of Article 21, 24 and
16. Therefore, we cannot do it. And
today I know the Honourable and our
beloved Minister of Educs 'on  would
stand up and say we cannoi it because
the constitutional provisions wil be at-
tracted. Now, I ask is there any Oppo-
sition in this House so far as the ques-
tion of education is concerned ? I think
nobody is there. The reason is that
someone is ruling at the Centre while
someone else is ruling in one State or
the other, So, all of us are ruling, either
in the Centre or in the States And you

know education is the concurrent subject, -

+Still no party has got the gufs to ban
the public schools, Public schools is a
misnomer. It is actually a private school,
So, no party is prepared to do that. Why
is it s0 ?

PROF. N G. RANGA (Guntur)
Private school is miscalled public
school.

SHRI A K. ROY : Yes, that is a
misnomer, That is how most of the pre-
capitalist people are thrown as socialist.
This is the position. Just because you
are Deputy-Speaker, you are supposed
to speak less, but you speak more So,
all these things take place like this.

MR . DEPUTY-SPEAKER : 1 wasin
yvour company for many years in the
Rajya Sabha.

SHRI A K. ROY : 1 know, Sir.

SHRI SATYASADHAN CHAKRA-
BORTY (Culcutta South) : If ycu per-
mit, I will say just for his information.
In West Bengal we sincerely, tried to do
it. You know who started the move-
ment. Though we wanted to do it, we
could not do it because of the High
Court and all that.

SHRI AK ROY:
these things to me,

Don’t talk all
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SHRI SATYASADHAN CHAKRA-
BORTY : No, because you arc levell-
ing charges,

-
-

SHRI A K. ROY: Yes, I charge
the CPI (M).

SHRI SATYASADHAN CHAKRA-
BORTY : You said the State Govern-
ment cannot do it.

SHRI AK. ROY : Yes, you don™
have the guts, because your people
need votes,

MR DEPUTY-SPEAKER . He is
not churging anybody

SHRI SATYASADHAN CHAKRA-
BORTY : In West Bengal we wanted
to do it. You are wrong.

SHRI A K. ROY : I say, Sir, it is
the class that matters, the unproductive
people, the English knowing pcople, the
sophisticated people, those who have got
no connections with any physical labour.
Not today, but ut least for 10 generations
they have usurped the power in India 1n
all fields, That is why whoever comes,
nobody will destroy that safest citadel of
their sacred privilege which they rule,
Not only that,

PROF. N G. RANGA :
the Minister's reply tomorrow,

Let us hear

PROF. SAIFUDDIN SOZ : It should
be tonight itself. She may take less time.

MR. DEPUTY-SPEAKER : Yes,
she will reply tomorrow. '

SHRI A K. ROY : Therc were two
studies.  (Ir1er uptions). Mr  Deputy-
Speaker, again you have started speaking.
In fact, you are only to be a listener, not
a speaker,

I tell you, there were two studies made,
One was about the 1IT, and another is
about the class origin of the elites.
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MR, DEPUTY-SPEAKER : You
can conclude now.

SHRI A.K. ROY : 1 am concluding.

Regarding the IIT the study found that

out of the students who are admitted,
67 per cent of them come from the elitist
class who studied in the English medium
schools. About the others, the Indian
Caouncil for Social Sciences made a survey
according to which doctors, engineers,
lawyers, professors, management person-
nel, administrators and politicians come
from a small, closed circle of clitist India
like that of South Africa making internal
colonialism. For example, regarding
¢herr habitat, they said that only 13 08
per cent of them was in villages, less than
16 0! per cent was in small towns, 69 20
per cent was in big towns and metro-
politan cities and the rest is 1 67 per cent
Their educational background is as
follows :

Government Municipal schools —26,70
per cent ; missionary schools—18 20 per
cent ; public schools—18 58 per cent ,
and private schools—32.38 per cent,
That means only 25 per cent comes from
all the rest of the privileged class of the
social origin. Now I am telling you
about the Indian elites of social origin.
Managers—23.30 per cent ; supervisiors —
19.71 per cent ; officers—19 53 per cent
rich peasants—11.3 per cent; lawyers —
16.07 per cent ; working class—1,70 per
cent ; and agricultural labour and poor
peasants—Nil,

This is the position of the origin of the
Indian elites which our educativnal system
is making,

Regarding education, I will just men-
tion hurriedly three things. One is edu-
cation through mother-tongue., In this
connection I will quote from the book
on education entitled, 7o Students, by
Mahatma Gandhi. Here Gandhiji says :

«‘1 had the privilege of a close conver-
sation with some Poona pro-
fessors. They assured me that
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every Indian youth, because he
reached his knowledge through
the English language, lost at least
six precious years of life. Multi-
ply that by the number of stu-
dents turned out by our schools
and colleges and find out for
yo rscives how many thousand
years have been lost to the
nation.”

This is about the translation of books
of Scieace and Technology. The .Econo-
mic and Political Weekly have said :

“The overnment of India formulat-
t rplan in 1968 to produce
un versity level text books in
Hindi and other regional languages
and earmarked a sum of Rs, 14
crores for this purpose For Hindi
Text books, five Hindi Granth
Akademies were set up in U.P,
Bihar, M P., Rajasthan, Haryana
under the terminology Commis-
sion for Science and Technology
and the Central Hindi Directo-
rate, work assigned to BHU and
Delhi University, One academy
was given Rs. 1 crore. Rs. 3.01
crore was spent for production
of 1000 books, But Rs. 2.5 crore
worth of books were lying in the
zodowns and five.akademies were
not finding place in the syllabi of
the universities and colleges —
not popular with the students.”

This is the total achievement

[ come to adult education, Article 45
says within ten years we will endeavour
to remove illiteracy. Adult education is
included in the Prime Ministers new
20-point-programme. The target is the
cover 110 million adult illiterates in the
15-35 age group by 1990. The Planning
Commission had included this as an es-
sential component of the basic minimum
needs programme in the Sixth Plan. At
present only 2.5 million adults are attend-
ing the education centres. Target of
educating 110 millien adults in eight
years is unlikely to be achieved, Cam-
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paigning for literacy requires a political
will which is absent in [ndia.

Regarding Science and Technology,
most of the researches and most of the
stress is on what they say ‘frontier
technology’. It means technologzy con-
nected with all the sophisticated tech-
nology, space research and all sorts of
things. You cannot have costly super-
structure without a base.  You are hav-
ing Ronald Ross show. Your primary
schools condition is deteriorating, You
are having a space flight when you do
not have a minimum indigenous rocket
of your own,

The total expenditure on science and
technology is now close to 0.6°/ of GNP.
Despite all facilities, the case for research
persist for frontier areas of science

which claim bulk of meagre resources but

unable to scratch surface of many impor-
tant areas, Even to-day 759 of the
urban and 989/ of the rural freight moves
by bullock cart. More than 90%, of the
urban transport in India is non-mecha-
nised, About 509/ of energy comes from
primitive non-commercial sources.

What is needed is integration of science
and technology with our society, with our
life. Education must be society oriented.
Intellectual labour must be oriented to-
wards pysical labour so that we can make
it comprehensive, Then only education
and culture will emancipate this country
from its present level for a glorious future.
Thank you,

THE MINISTER OF STATE OF
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL.
FARE (SHRIMATI SHEILA KAUL) :
1 am prepared to reply, if 1 am asked.

MR DEPUTY SPEAKER : T think
you would be the last Speaker—5
minutes,

st g ey ww (9IST) ¢ ST
wqer wErEd, e gEA A Y arg g &
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QaT 71w zar g fr faar ¥ afkadw
ST ATITTF 2 | AT 9urH FAY A
gifafadas & wreor fzar, s<iT g
wrar 2 for mrw Y frsr srgoann 2,
ANT T &F 92 T M A ArA faar g
fa farer o ofvaas &t sngsasar &
qfIadT #1 gW 93 IIT FF 2 AfFa
gg wrew A8t & & afaga fsa a@
FTAET Z 1 7Y 9 WA, 1984 F
“fergema zizvm”’ & vefvaw ¥
faar 2 :

“In pointing out that fourteen uni-
versities have béen found unfit to
claim Central aid, the University
Grants Commission has revealed
only the tip of the ficeberg. The
malaise in higher education goes
deeper. Even the institutions
which get Central aid seldom
give a good account of them-
selves. The Madhuri Shah Com-
mittee report on the Central uni-
versities, which had created a
furore among teachers, students
and Kuaramcharis explained the
rot which had set in these pres-
tigious centres of learning. The
problem is one of all—pervasive
deterioration in the quality of
higher education™,

a1y 1 fazafagrag agY ¢, afew fag
frerera g1 @ & | @@l St &R &
13 ¥ ag gardY foer vefy & @wIEw
Agf & wan afvaga aifzd . 54
arg ®o wiFAafag & fagr 4
gegld Fgl § TaIgT @1 Ag€ gfa-
afqdt & frea 12 @s & sfagre o
graafa @ go ¥ w9 FH g
fyziv goat Nfag 78 faer o
fazafaerera g1z fear f5ad F1IT 65
oTE To galg gu | IEF IO 9EAT
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fagafaaiag a1 & 1 agi oF & @
wEgfFram s Qe TN
a3 ¥ a1T glaafaet weerAry &1
W37 q7 gorT ¢ | gwfad foadaT g
THIST & IAH JZ FTA g W@ & | 912
fasafaamyg 7 @ 77 faw fauraa g1
ar g

forsqr & wraer & gwrdr uw Mfeay
gy ARy | 36 9T & A13 AW OF
F1¢ Aqdar qifaw agf a4 &1 &w
q7 g5 fg=1z &@T ATfET | A1 A0
st faerrdt forerr &wx faw@q § a8
2z & fae fead Fromz arfag g9 2,
Zw g7 SrAd 2 | gEfag ard fayen
st wfeazz gt =ifedr o @9 &
framredf & & AfeF ad g | "9
39 Amrfewl & w FAar g | FHIN
wfgey g% grat & feqar gar g, afFq
T &1 faverr =2 &1 fegw & s,
az farer anfexat & &€ faen ad), ga1e
fererr et & foew 98f 1 @ F wWeIW
A FIEHIT gIAIE T, ITFT LT FI
gasrFz & A1 Irfgy W oF F fayar
qzfy ST & UF FIA G FAX &7 IF
2T ifgd | 5iF g ag g g, a9
aw o faer § gurT gl &7 TEq,
FAIfH €22 gaoas g & A1d & qI9
WAATE T F FTH IAT @ E

SHRI DXK. NAIKAR (Dharwad
North) : Mr. Deputy-Speaker, Sir, while
supporting the Demands for Grants
relating to the Ministry Educaton and

Culture, I would like to suggest some of
the measures for the serious consideration

of the Government

According to the speeches made by other
learned members, our present system of
education is not job oriented and it is not
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useful for the entire country and, there-
fore, there must be a radical change in
the system of education. According to
my undertaking, this system of education
has got a background of 1857 when
three Universities were introduced by
passing an Act then. At that time,
when the East India Cempany was in
power, it was not possible for them to run
the administrat'on without employing
Indians. Therefore, they started three
Universities to train Indians as clerks
in the administrative se:vice. After
taking the power in 1958 from
the East India Company, by passing the
Government of India Act, by Her
Majesty’s Government, then in 1904, the
Indian University Act was passed. Today,
under the provisions of Indian University
Act, we have got more than 300 universi-
ties  Even then, the quality of education
has remained the same. So, this quality
of education creates unemployment in the
entire country which cannot be tackled
by any efficient Government for solving
the unemployment problem. Therefore,
what is to be achieved by such an educa-
tion is not being achieved at present,

In this context, I may say that at the
time when the elections took place in 1945
to the Provincial Assemblies, the Congress
Working Committee had issued a mani-
festo that if the Congress candidates
were supported by giving a vote, they
would fight for freedom and, if freedom
was achieved, they would provide free and
compulsory education as a fundamental
right to be provided in the Constitution.
But, in fact, that right was not provided
in the Constitution as a fundamental
right, It has been provided as a right
under the Directive Principles of the
Constitution which cannot be enforced in
any court of law, Therefore, if the right
of free and compulsory education had
been provided in the Constitution as a
fundamental right, the illiteracy would
have been reduced to a greater extent,
Otherwise, if you continue the same
system of education in the country, I am
afraid the ignorance will be in prepetuity
in this country.

In other countries, according to my
understanding, the basic education is
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made compulsory upto the age of 22 or
23. But here it is only upto the age of
14. That is one of the reasons wiy w<
are not able to achicve the socio-economic
justice in the country because of lack of
proper education. Therefore, cven now

it is too late to have a radical chunge in
the ¢ducational system.
The hon. Minister is aware that [ast

year much dcbate had takea piace v thz

question of introduction of capitatioa lfve:

at the ume of alinissions to the technical
institutions  No Jdrastic «cton has been
tuken by the Centre  The introduction
of the capitation f.e¢ has created a dispa-
rity and a special class, Technical educa-
tion has become a monopoly of the rich
people, Therefore, right of the people
10 have technical education has been
taken away. They have been deprived
of that right. It is a great injustice
dope to the people at large, Thercfore,
[ would request the hon  Minister to
ban the capitation fee Ly moving a
progr.ssive legislation in this regard.
Otherwise, the poor peopie will 1remain
backward in so far as education IS
concerned.

I thank you for giving me this oppor-
tunity to speak on the Demands in spite
of the paucity of time.

19.30 hrs,

[SHRI CHINTAMANI PA“NIGRAHI

in the Chuir]

SHRI CHANDRABHAN ATHARE
PATIL (Ahmednagar): Mr. Chairman,
It is a matter of great satisfaction to me
that I am give the time to speak and to
participate in this discussion,

[ am working in the educational field
for the last 40 years. | worked asa
teacher and as an Advocate.

Whatever has been discussed here is a
matter of great concern to the whole
country and I must give vent to my
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sentiments on the present system of
education.
The present system of education is

only creaung a new class of elite of
people who are totally alienated from the
ethos of our perilagc, culture and high
traditions, The elite, the educaied, have
become a privileged ciass of people,
1heir behaviour with the  workers, the
pcasants and the common man s totally
diflerent which is not at all cherished and
appreciated by the Indian culture.

We have, therefore, to change this
system of education, But the change in
the educational system is nol an easy

task. It canaot be brought about at once
Tne process of change should be wvery
slow, very cautious and we should consi-
der all the circumstances and the
ces at our disposal.

resour-

Education has become the monopoly
of the rich. The common men, the
proorest of the poor, are totally denied
the benefit of education.

There should be a survey of the educa-
tional progress that we have made till
now. It s very essential,

If a change in the educational system
is needed, this can be brought about
only by those who are in charge of the
whole administration of the country and
who are at the higher rung of the ladder
in the administrative system of the
country. They only can guide and
direct the destiny of education. Educa-
tion is essential if we want to run any
industry or make advance in technology
or in agriculture or science. Education
and Culture is the soul of the power and
the progress of society.

We must have a new outlook on
education, We must have a system of
education which would be responsible and
accountable to the cause of nation.

I'would like to mention two aspects
which have oot appeared in the report
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and in the discussions on the floor of
the House, I happen to be the Chéir-
man of the Merchant Navy Education
Board. That Board is not at all
concerned with the Ministry of Educa-
tion. We do not find Professors there
because the trained men are going to
foreign country where the _salaries are
very high, There is brain drain. They
are not prepared to work ia our schools
and colleges The Lal Bahadur Shastri
College is situated in Bombay. hey
subsidise it from the ship owners. Why
should that anomaly be there 7 Why
should we neglect that aspect of educa-
tion—when our sailors and our sea
captaing are more in demand and their
services are more anpreciated ? The
Ministry of Education should be in charge
of this aspect of education, That is my
first submission.

Then in the case of legal education the
Bar Council of India is playing havoc,
The Bar Council of India is not adhering
to the provisions of Sec 2? of the Bar
Councils Act which has specifically pro-
vided that if there be a change in the
degree course, then the change should be
brought in with the consultation of the
University Grants Commission, with the
consultation of the Universities and with
the consultation of the St§e  Bar
Councils, But the Bar Council~of India
is totally denying this consultation and
is advising the Universities that
the three year degree course should
be a five vyear course and the
colleges started already should be closed
and thereby a poor man’s facility to gain
legal education is totally denied. So
these are very serious things. On the
one side you want merit and on another
side you say that the lamp of education
should reach every hearth and home, On
another side yon want to create such a
situation at least in the field of education
that only the elite and those who can
afford will have education and those who
cannot ford to attend the schools by day
are denied the opportunity of further
education. At least at the district places
colleges should be opened for imparting
legal education,
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These are the serious things which are

_ happening at the national level and my

humble request is that a reorientation
and rethinking and moulding of the
policy to suit the present circumstances
and connected with the past, present and
future of our mation ray kindly be
considered.

With these words I conclude.

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL) : Hon
Members have brought forth extremely
important issues relating (o the educational
policy and its implementation in various
branches of activities. I am grateful for
various constructive suggestions. While
certain criticisms arise from inadequate
imformation, certain others stem from
perceptions that need exchange of ideas
and fresh appraisal of accumulated exper-
ience,

I aih not very happy to see that those
who have put me questions and who have
spocken are not present in the House,
But, nevertheless, I have to do my duty ..

SHRT SATYASADHAN CHAKRA-
BORTY : You should be happy that these
who have not spoken are also present,

SHRIMATI SHEILA KAUL : I am
grateful to you. Our basic objective is to
reflect in our education the over-riding
concern for India, her development, inte-
gration and prosperity that can be shared
by all equitably and by the criteria of
social justice  We also neced to prepare
our youth for the integral dcvelopment of
their personality capable of embodying
great ideals and values, particularly these
that came up in the forefront during our
freedom struggle. India also needs to
sustain her high status and standing
among the comity of nations, contributing
significantly to scizntific advance nent,
international understanding, pcace and
human unity.

everan hon. Members have referred (0
the thrusts that the Ministry of Educati_on
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has endeavoured to give. I shall mention
a few of them in a general way, which
will directly or by implication clarify or
answer the specific points made by hon.
Members,

The most important problems in the
field cf education in India are here |
request Prof. Soz to kindly listen to me
I have listened 10 him with rapt atten-
tion—(1) universalisation of clementary
education and removal of adult illiteracy
in the age group of 15-35, (2) mainten-
ance and upgradation of standards of
education of all levels, (3) meeting the
challenges of advancement of technolovy
and (4) using education as an instrument
of national integration and national deve-
lopment,

During the year wunder review, the
Government has  taken several sleps
on all the above fronis,

Present performance in respect of
school enrolment indicates that the physi-
cal targets of enrolment for the Sixth
Plan including the additional enrolment
targets, i. e., 108 million will not only be
achieved bul exceeded. According 10
mid-term appraisal, 116 million children
in the age group 6-14 including those
enrolled under the Non-formal Education
Programme wilt be enrolled by the end of
the Sixth Plan. It is further indicated that
10 States and 8 Union Territories have
achieved the target of 957/ of enrolment
at the primary stage (classes I—V; age
group 6-11). 13 States and 7 Union
Territories have achieved more than 509
enrolment at the middle stage (Class VI-
VIIL age group .1-14), While the situ-
atiom may seem satisfactory, the rate of
drop out from schools both at primary
and middle stages causes us considerable
concern and our eftorts will continue to
be directed to bring down the rates of
drop outs and retain more children at
school. This was your worry also.

Hon, Members are aware of the high

priority Government has given to attain-
ment of the aim of universal elementary
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education, However, even after injecting
massive resources into this sector, the
goal of universal coverage has still not
been reached. The  Socio-economic
factor and growth in population make the
task of attaining universal coverage in-
creasingly more difficult. The Govern-
ment has, therefore, decided to given very
high priority to non-formal education.
This strategy would allow population
groups with special problems which force
them to remain out of the school system,
to also get education, My Ministry has
been extending liberal assistance in this
sector to the nine educationally backward
Staiecs and as a consequence, the scale
of assistance has shot up from Rs. 61.38
lakhs in 195)-81 to Rs. 731,62 lakhs in
1983.84, that is, 12 times more,

Hon. Members have expressed their
concern on the need for increased Central
assistance (0 Stute Governmenlts to set up
functional literacy centres with a view to
check the growing rate of adult illiteracy
and also on the need to involve voluntary
organisations in the literacy effort,
Government has given high priority to the
spread of literacy in the 15-35 age-group
which is included both in the Minimum
Needs  Programme and in the New
Twenty-Point Programme as one of Lhe
major strategies 1o achieve the objective
universalisation of educatton, Of the
Sixth Plan outlay of Rs, 128 crores,
Rs, 60 crores is provided in the Central
sector and Rs. 60 crores in the State
sector. Nearly a crore and a half adult
illiterates have been enrolled under the
progamme in the first 4 years of the Sixth
Plan,

In this connection, I would like to give
an -example also because I was only in-
trerested in the adult education pro-
gramme and I happened to go and see my
programme myself before I became the
Minister, There I met a young girl—may
be, she may be obout 23-24 —she was sit-
ting there and I was asking her
whether she had attended the school—
adult literacy classes—she said ‘Yes’, Why
do you say ‘you want to learn’, She
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smiled and she said :

4z off, g gare afq v w1 f9gE
Tier 41,4 g g1 9¢THT 981 41, dfda
49 g7 q3 9% @d § | g7 Al {423
famq &, & gusl f=adt faad § 1 48
WIHET G 1 § | §I9 450 & 6 &9
FIEFA G732, gAHT aFd & |
%4 A I 9E 9T

sYo HHF \IF : ST I qr AT
AZT FLT |

¥ ol Doy or Dl pmiisp

SHRIMATI SHEILA KAUL : Our
elforts during the year 1933-84 were
directed to ensure increased coverage of
women and weaker sections of the com-
munity who constitute the special target
groups and | am happy to say that appro-
ximately 49%7 of the total lcarners enrol-
led during the year 1983-:4 were women,
299 belong to scheduled castes and 167
to Scheduled Tribes  The thrust of the
adult education progromme is primarily
in the rural areas.

During the year 1983-84, there has been
considerable expansion in the involvement
of voluntary organisations in the literacy
effort; 264 voluntlary agencies were given
financial assistance amounting to Rs, 2,01
crores for running 10,965 adult education
centres during the year as against 133
voluntary agencies assisted during the
year 1782-83 for organising 6,900 adult
education centres.

19 45 hrs,

[MR DEPUTY SPEAKER in the Chair]

The scheme of financial assistance pro-
vides necessary safeguards against any
mal-practices and mis-appropriation of
funds, and I would assure the Members
that action would be taken if any such
complaint is received. I would like to
inform the hon. Members that with a view
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to ensure retention of literacy skills, prio-
rity has been attached to post-literacy and
follow-up programmes for which assis-
tance is being provided by the Govern-
ment of India  Members will_ be pleased
to pote that the remuoseration to instruc-
tors has been iacreased from Rs. 50/- to
Rs, 100,- p.m. during the year and the
field cost on learning material and equip-
ment has also been revised upward, The
revised rates have been implemented from
st February, 1954.

Mr. Deputy Speaker, Sir, having identi-
fied that the growth of literacy and uni-
versalisation of elementary education is
being retarded due to poor enrolment of
giris ,and adult women, Government of
India has increased its quantum of central
assistance to 90% for opening of non-
formal education centres, exciusively for
girls in the nine educationally backward
States. Financial assistance has been
sanctioned to set up :0,000 non-formal
education ceatres at the primary level in
the educationally backward States during
the pear 1983-84.

Under another scheme also launched
during 1983—84, Government of India
provide financial assistance to the nine
educationally backward States on &0 : 20
sharing basis for appointment of 8000
women teachers in primary schools,

Some of the important schemes of in-
ceatives being implemented by the State
Governments to step up school enrol-
ments are free textbooks and stationery,
free uniforms especially for girls, atten-
dance scholarships especially for girls and
Mid-Day Meals Programme. The facility
of free textbooks is extended to about 140
lakhs students and of mid-day meals to
180 lakhs. I am sure the coverage under
these schemes would further increase.
Some hon. Members observed that the
grown-ups aie eating the meals meant for
children It depends on the grown-ups.
What can you do ? It is their gwn cons-
cience which should make up and tell
them that they are doing a wrong thing.

Sir, a central scheme of incentives and
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awards to States for excellence in perfor-
mance in enrolment of girls and adult
woman was launched for the first time
during 1983-84, An amount of Rs 7
crores was not apart for best performance
in enrolment of girls in 6-14 age-group in
schools as well as non-formal education
centres. Similarly an amount of Rs. 3
crores was set apart for best performance
in adult literacy in respect of woman.
State level awards have been given to
Kerala, Punjab and Maharashtra in ele-
mentary education; Madhya Pradesh,
Rajasthan and Uttar Pradesh in nom-
formal education and Tamil Nadu, Bihar,
Madhya Pradesh, Maharashtra and Uttar
Pradesh in adult education Similarly,
awards for best panchayat, blocks, dis-
tricts and adult education centres have
been given proportionately to all Stales
and Union territories.

The most vital component o the
improvement of the quality of education
at 2all levels is the teacher. In February
1983, the Government appointed two
National Commissions on Teachers—one
for school education and another for
higher education to advise the Govern-
ment on various aspects relevant (o the
teaching community. The two Commis-
sions have been very active during the
year and have inter-acted with a large
cross section of the teaching community
through institutional visits, seminars and
conferences, sample surveys, and are
currently engaged in analysing the data
co'licted and formulating their recommen-
dations. It is hoped that the report of
the two Commissions would help in identi-
fying the problems of the tecachers and
for devising ways and means for attracting
the most talented people to the teaching
profession, retaining them in the systeny
and in upgrading their nrofessiomal abili-
ties at the regular intervals.

SHRI SATYASADHAN CHAKRA.
BORTY : Why this Commission on
Teachers now and not on Education ? So
far there have been Commissions on Edu-
cation. This time why you have this
Commission on Teachers ?
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SHRIMATI SHEILA KAUL : Be-
cause Teachers demanded it. They wanted
it,

SHRI SATYASADHAN CHAKRA-
BORTY : I happen to belong to teach-
ing community and I kmow about their
demands Only selected representatives
were invited. There is a fear that the
purpose will be defeated.

SHRI SAIFUDDIN CHOUDHURY :
One Member has resigned ; his name is
Mr. Anil Sadgopal,

SHRIMATI SHIELA KAUL : We
are not happy about that ; but he has
resigned. Tt is up to him

SHRI SAIFUDDIN CHOUDHURY :
He has made certain allegations about
the functioning and about the quality of
the programme.

SHRIMATIL SHIELA KAUL: He
has not written to me about it,

Sir, a high priority is being given for
the use of radio and TV for supplement-
ing the teaching programmes and to cover
educational needs of those who are not
able 10 go to schools. An ambitious
project involving extensive use of INSAT
throngh TV and Radio for education
purpose 1s under implementation Under
this programme, in the first phase. six
Stotes, Andhra Pradesh, Maharashtra,
Gujarat, Uttar Pradesh, Bihar and Orissa
are being covered. Temporary studios
are being constructed in each of these
States which are likely to be operational
by the end of 1984, Full scale production
of programmes and implementation would
however take place from the end of 1986
when permanent studios would be com-
ple ed in these States. For this purpose,
the Ministry of Education has set up the
Central Institution of Education Techno-
logy in Delhi to plan, control and co-
ordinate the programnie.

Mr_ Barrow has gone ; he wanted that
ment.on should be made by me regarding
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computer education and he spoke about
computer schools.

The rapid advancement ia the ficld of
¢lectronics and micro-processors is usher-
ing in a new information society where
computers are going to play a vital role.
To make certain that India is not left
behind in this information revolution, a
computer literacy programme for school
children is under preparation by the
Ministry in close cooperation with the
Department of Electronics. Now, before
this programme is introduced it is pro-
posed that we would have a teacher train-
ing for these computers and we would
creale the necessary software also. He
hus mentioned that perhaps the medium
would be only English. I may say, there
is going to be teaching in regional langua-
ges also by the use of Micro-computers.
{ would like to mention that Enpglish
would be the medium perhaps to begin
with ; but later on it will switch on to the
other regional languages also.

New programmes for computer educa-
tion at the bachelor, post graduate,
diploma and Master's level have been
introduced in several institutions. Under
the new schemes of technical education,
support for improving courses in electro-
nics has been given to 23 institutions and
in computer science and engineering to
26 institutions. Support has also been
given to several institutions in the field of
emerging technologies, e.g. Micro-pro-
cessors, Education, Training and Research,
Micro-electronics, Bio-conversion, laser
technology, atmospheric sciences, water
resources engineering, etc.

Now, we are also very much concerned
about the review of the textbooks. The
Ministry is continuing its efforts in making
education promote national integration.
We have taken up the review of text-
books in use in schools all over the
country, in first stage only Languages and
History books, with a view to seeing that
there is nothing in the text-books which
could militate against the spirit of national
integration. Groups of experts in each

State are reviewing the books and at the~

national level a similar group of experts
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has been constituted to review the pro-
gress of the programme, The Central
Board of Secondary Education, NCERT
and many States have already completed
the work, The Ministry is trying to see
that the job is completed in time so that
students get such scrutinised material in
their text-books for the session 1984-85,
In this coatext, I am sure, the hon.
Members would be happy to learn that
NCERT has taken concrete steps to
casure timely publication and availability
of its text-books,

PROF. SAIFUDDIN SCZ : Will you
kindly tell us which are the States which
have not followed the NCERT text-
books ? Last time you had introduced
a book in Maharashtra and in the History
book there were sume deragatory remarks.

SHRIMATI SHEILA KAUL : In
Goa also, there was some reference like
that. There, they had made a reference
to Prophet Mohammed. It was mentioned
that he fled away from Mecca, The
words ‘‘fled away” were not correct to
use, That was rather militant,

PROF. SAIFUDDIN SOZ : Where
the NCERT curriculam has been adopted
at the elementary and middle stages, it
will have to be adopted at the Higher
Secondary stage also, Can you tell us
which of the States which have refused to
adopt the NCERT curriculum ?

SHRIMATI SHEILA KAUL : There
are certain States which want "to have
their own text-books. There is no use of
saying to them in this regard.

SHRI SATYASADHAN CHAKRA-
BpRTY : For your information, in our
State, when we introduced the NCERT
curriculum, your party Members in the
State opposed it, Please tell your Party
Members not to do so. We are trying to

follow all-India system, Please engnire
intlo it,

SHRIMATI SHEILA KAUL: We
will enquire into it, Now, similarly,
the Ministry has decided to take up
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review of History text-books in wuse in
schools in the country witha view to
seeing that they contain an appropriate
graded coverage of freedom struggle It
is considered that this would help the
students to realise the tremen.'ous sacri-
" fice made by our national leaders and
fiecedom fighters. The Ministry is taking
up this as a time-bound programme.

Now, we had a special programme last
year und during the year, a new scheme of
community singing for promoting national
integration has also been launched.

Education is an important instrument
for national development, The concept
of socially useful productive work has
been built into the School curriculum as
an integral part To improve linkages
between education and development,
Government has taken several measures
first among them being the stepping up
of the tempo ofs vo:ationalisation of
secondary education, The Government
of India has been extending fullest policy
support to orening of numerous vocational
courses at the +2 stage It is upto the
States to implement this Policy effectively
I hope it would be possible for the
Ministry to play a more direct role in the
spread of vocationalisation in the Seventh
Plan, During the year, an Inter-Minis-
terial Steering Committee has been set up
under the Chairmanship of Educa
tion Secretary and to oversee the
implementation of the scheme in
all States and Union  Territorics.

20.00 hrs

Steps have been taken during the year
to piovide for amendment of the Appren-
tices Act, 1961 to enable products of the
~+2 vocational education stream to get
apprenticeship training vader the Act, and
this will be extended to about 600 stu-
dents in 1934 85, Meanwhile, a pilot
scheme for providing such training for a
period of six months for 3000 students
has been launched during the year The
students under the scheme are siven a
stipend of Rs, 200/- per month, while
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gaining work experience in their related
vocational field. This is also something
new we trying to do

A mention was also made about as to
what we are doing about promotion of
Hindi and Indian languages. The Ministry
has just set up a National Mannower In-
formation system to continually menitor
and forecast the demand for technical
manpower at the diploma and encineering
degree level, so that there is no mismatch
between the supply and the demand of
technical manpower. This relates to the
manpower and we want to have informa-
tion about that,

Some hon, Members have spoken on
the need to implement the Three Language
Formula in all States and on the need to
propagate effectively the importance of
learning Hindi in non-Hindi-speaking
States, The National Policy on Education
as adopted by ths Parliament in 1968
clearly lave down our approach in respect
of the Three Language Formula. And 1l
wanted to inform Shri Daga. that we have
a National Policy on Education. He al-
ways forgets that and keeps on saying that
we. must have a National Policy on
Education. The Mnistry is operating a
number of schemzs to encourage State
Governments to imiement this formul: For
the information of the Members, 1 may
say that under t'e scheme of appoin ' me=nt
of Hindi teachers in non-Hndi-speak'ng
States, more than one lakh teachers have
been appointed so far, Nineteen train'ng
col!~ees have been set up all over the
country in non-Hindi-speaking States and
Union Territories which receive 100%
Central assistance  The Cen'ral Institute
of Indian Languages which coordinates
the development of Indian languages and
has built up its expertisc in different ficlds
concerning language development, has
taken up 52 tribal !anguage for linguistic
description and materials production.

While the Three Language Formula has

- been accepted as a framework of National

Policy, its implementation is basically the
respon<ihility of the Stale Governments.
Some of the State Goverrments are imp-
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lementing the formula with modifications
in the light of the local requirements.
Recognising the importance of implement-
ing the Three Language Formula in all
the States as laid down in the National
Policy, the Central Advisory Board of
Fducation in the meeting held on 6-7th
Jure, 1983, urged the State Governments
to take effective steps to implement ths
Three Language Formula,

AN. HON, MEMBERS : They are not
implementing it,

SHRI SATYASADHAN CHAXRA-
BORTY : How many non-Hindi teachers
have been appointed in the Hindi
regions ?

SHRIMATI SHEILA KAUL : They
are being appointed; we have some Urdu
teachers and others, but not to the extent
as we would like.

SHRI SATYASADHAN CHAKRA-
BORTY : What is the number ? You
supply us the figures, if you do not have,
later on.

SHRIMATI SHEILA KAUL : Our
policy about teaching of languages in
schools, as the hon, Members are aware,
remains firmly guided by the Three Lang-
uage Formula, Equally unambigubusly
we remain of the view that the tcaching
at the primary level should be through the
medium of mother-toungue.

The Commission for Scientific and
Technical Terminology with adequate
financial assistance from the Ministry has
evolved about 3,87,500 terms pertaining to
sciences and humanitiess Under the
Scheme, assistance for production of uni-
versity level books in regional languages,
7730 books pertaining to different discip-
lines of science and technology have al-
ready been published in Hindi and regio-
nal languages.

Hon Members have also emphasized
the need for translation of important
works into different languages and publi-
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cation of works of renowned authors at
cheap prices. It may be mentioned in
this context that out of approximately 2,500
titles publishied during the last year, more
than 1,600 were in regional languages.
That apart, a special project called ‘Adan
Pradan’® covers exclusively publication of
outstanding books of major Indian lang-
uages into other languages of the country,
and 579 translations were published upto
the end of 1982, in this series.
/

I may also inform the hon Members
that the National Book Trust, Sahitya
Akademi and NCERT are engaged in
publication of important works of renow-
ned authors, and also contemporary
creative works which are cheaply priced.

PROF SAIFUDDIN SOZ : NBT has
not published books in languages other
than English. Not to speak of other
Indian languages, even Hindi is neglected.

SHRIMATI! SHEILA KAUL : It is not
correct. T will send you some books. You

can read them.

The NBT have compiled ‘A History of
Freedom Movement for Children’, and
some other books on the theme published
by NBT include ‘‘How India won her
Freedom”. ¢ Freedom Struggle™ and ‘The
Life of Mahatma Gandhi’,

Government have a special responsibi-
lity for promotion of Sanskrit, which is a
pan-Indian language of culture, and is
useful for national integration. 1 feel
happy to inform the hon Members that
the seventh Kendriya Sanskrit Vidyapeeth
was set up at Jaipur in Rajasthan during
1983-84, the other six institutions establi-
shed earlier being in Jammu  Delhi,
Allahabad, Puri Tirupati and Guruva- »
yoor. These instiutons are meant for
post-graduate study and reasearch, as well
as teachers’ training.

Minority communities and students
believing to Scheduled Castes/Scheduled
Tribes are being encoylra-gcd to learn
Sanskrit. A number of Sanskrit Vidya-
layas have been assisted under the scheme
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for financial assistance to voluntary Sans-
krit organizations.

A national Survey of Madarasas and
Maktabs where Arabic and Persian are
taught, has been undertaken during 1983-
$4; and this task is cxpecied to be comp-
leted in the middle of 1984-85. About
140 voluntary organizalions engaged in
teaching Arabic and Persion are also
receiving financial assistance from the
Government. Research scholarships are
given to products of Madarasas and
Maktabs at the rate of Rs 200/- per month
for two years,

A massive programmsz for collection of
rare Sanskrit., Arabic, Perisan, Pali,
Prakrit and old Tamil manuscripts has
been initiated during the year 1983-84.
Sixty'three out-of-print Sanskrit publica-
tions were brought out by photo-offset
process at low prices, with subsidy from
Government  These include all Vedas
and the rare Shakhas of the Vedas,
Puranas and classical works in differcat
branches of Sanskrit literature,

Hon. Members have raised several
important points about university educa-
tion,

A general point aised is about failure
to increase the rate of enrolment of stu-
dents in higher education.  Actually,
higher education in India has expanded
phenomenally after idependance, The
enrolment which was about 8 lakhs in
1982, increased to 32 lakhs in 1982. The
growth rate has been 3.8); on an average
in the last decade, but in recent years it
has been fairly high, yiz. 7.8%, in 1981-82.
The efforts of the Government and the
UGC have been to regulate the establish-
ment of full-time education and to enco-
urage student enrolment in non-formal
channels of education like correspondence
courses, etc, I had carlier informed the
House regarding the proposal for the
establishment of a National Open Univer-
sity, which is a step in this direction, This
is something that we want to do,
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Several Members have raised the. point
about increasing the assistance to ind.vi-
dual universities/colleges, As the Members
koow, Parliament by an Act has esiabli-
shed UGC with a view to coordinate and
determine standards and to make grants
to individual universities in fulfilment of
the function, During the Sixth Plan,
UGC has classified all universities on the
basis of type and nature of programmes
offered by each university, its size, stage
of development and other factors, into
three groups cach with an allocation of
Rs. 1 crore, Rs. 75 lakhs and Rs, 30
lakhs. By way of illustration Calcutta
University comes in the category of allo-
cation of Rs, I crore, Mithila University
comes in the category of Rs. 75 lakhs and
K. S. Sanskrit Uniersity into the cate-
gory of Rs 50 lakhs, Assistance :n given
to those universities which are declared
fit and also to those colleges which are
recognised, Additional assisiance is also
given for quality Improvement Pro-
grammes,

Other Members have raised questions
regarding inclusion of new subjects in the
syllabi ~ of  universities, examination
reforms, problems and demands of various
sections of university commmunigy like
students, karamcharis and teachers. It
will be appreciated that many of these
matters are primarily for academic com-
munity to tackle, The syllabi of the uni-
versities are prepared by their Academic
Councils subject to guidelines, if any issued
by UGC. UGC has issued detailed guide-
lines rergarding restructuring of undergra-
duate programme regarding review of his-
tory textbooks etc. Examination preform is
also an academic matter and Chairman
UGC has recently written to Viec-Chan:
cellors to adopt a minimum programme
of examination reforms, one aspect of
which is proper conduct of examinations,
Central Government has recently circula -
ted guidelines regarding conduct of exami-
nations which apply as much to colleges/
university examinations as to school
ef(ar_mnatlons. So far as students’ indis-
cipline is concerned it is a large problem
with several dimensions but in many cases
it is noticed that itis caused by local
issues which, if tackled yromptly and with
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appropriate mix of firmness and sympathy,
need not escalate, Incidentally, so far as
conduct of students at the beginning of the
term is concerned, Central Government
in 1982.83 and 1983-84 issued -guidelines
to prevent ‘‘ragging’’ in educational insti-
tutions which contemplate explulsion of
students indulging in the evil practice.
These guidelines had a salutory and
perceptible effect. As for the demands
of the teachers I had occasion to inform
the House earlier that UGC has appoin-
ted a Committee under the Chairmanship
of Prof, Melhotra to go into the question
of pay-scales of teachers of colleges and
universities,

SHRI SATYASADHAN CHAKRA-
BORTY : It is very good, When do you
expect a report ?

SHRIMATI SHEILA KAUL : When
they finish the work.

SHRI SATYASADHAN CHAKRA-
BORTY : You try to have it soon.

SHRIMATI SHEILA KAUL : I am
glad to announce that a similar commi-
ttee for I LT’s and other technological
institutions is being set up to go into the
pay scales of teaching staff, A seprate
Committee to examine and make recom-
mendations regarding the Pay scales of
the teachers in the technical institutions
including 1ITs is being set up. A perso-
nal promotion scheme for the teachers of
the IITs has already been intimated to the
IITs for implementation. Certain clarifi-
cations regarding the various aspects of
implementation have been sought by the
Directors of the IITs and these are being
sorted out,

Government have decided to amend the
UGC Act to make provision for regula-
tion of tuition and other fees charged by
institutions of higher education. Mr,
Yadav you are interested in this. This
provision is intended to prevent the col-
lectior of capitation fees by certain insti=
tutions especially engineering colleges;
because we cannot do anything for the
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medical colleges. They come under the
Ministry of Health.

The Bill to amend the UGC Act for
this purpose has already been introduced
in the Rajya Sabha on March 22, 1984,
The amending Bill also includes a provi-
sion under which the UGC will be able
to establish institutions to provide for
common facilities services and program-
mes for the benefit of groups of universi-
ties and to finance such institutions. To
begin with, this am=snded provision will
enable the commission to establish a
national testing service for determination
of standards of university degree and to
establish research facilities to be com-
monly utilized by several universities.

In meeting the challenges of advanced
technology and their use in Indian indus-
try, the Indian Institutes of Technology
play an important rcle The President
in his capacity as Visitor of all the IITs
has appointed an academic Review Com-
mittee not only to review the working of
IITs but also to recommend the lines
along which these institutions should be
further developed for advanced studies
and research. The report of the Commi-
ttee would help the Government to initiate
steps to provide facilities for education,
training and research is new frontiers of
technology relevant to our own indus-
trial development and in line with the
Technological Policy Statement of January,
1983

My Ministry is very keen that techni-
cal education should not only cater for
problems of industry but also be relevant
for the solution of problems facing rural
areas and the community in gencral,
Thirty-six Pelytechnics are continuing to
interact with problems of rural areas,
develop models for application of Science
and Technology to rural problems, adopt
and transfer appreriate technological in-
novations, provide necessary technical
training to rural manpower and coordi-
nate with Government/non-governmenial
agencies for integrated rural develc pment.
A national conference held at Srinagar in
June 1983, has reviewed the working of
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these polytechnics and bas recommended
further expansion ¢f the scheme 'y deve-
Joping more polytechnics as community
polytechnics.

During the year under review, the
Government has exan:ined the report of
the Committee appointed to review the
working of Indian Insiitutes of Manage-
ment at Ahmedabad, Bangalore and
Calcutta, and accepted most of the
recommendations  In fulfilment of one
of their major recommendations, Lhe
Government has decided to establish the
fourth Indian Ibstitute of Management
at Lucknow The Educatioral Consul-
tants India Ltd , a public sector company
under the administrative control of the
Ministry of Educauion has been eatrusted
with the task of preparing the project
report for the new Indiun In:titute of
Management. It is hoped that the estab-
lishment of the new Indian Institutz  of
Management would meet the long felt
need of the Northern Region for facilities
for education and research in Manage-
ments at the highest level,

PROF, SAIFUDDIN SOZ : Madam,
you have alrealy covered most o_t
the important points ; we can take 1t
as read,

SHRIMATI SHEILA KAUL : Now,
you are getting tired. T heard your views
with rapt attention, I think you may as
well listen to mine. Only very litile

is left now,

Some hon. Nembers mentioned about
the paper for textbooks We are aware
that the increasing cost of paper fqr use
in textbooks and exercise books is be-
coming a burden on oOur studczllt‘s, many
of whom come from pooOr families. We
have been trying to secure as much paper
for textbooks and exercise books at_ low
reasonable prices from the paper mills as
possible. 1 am aware that the supply
from the mills has not always. bt?en
smooth but we are constantly reviewing
the situation and trying to remove prob-
lems as and when they come to our
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notice. In addition, paper worth Rs, 14
crores under Swedish aid has been made
avallabie to States and Union lerniiories
for use in teaching-learning malerials 1o
the non-formiul education sector.

I am just concluding ; there is very
little left now,

1 do not have to say very much about
culture because you are not interested
in culture,

PROF. RUP CHAND PAL (Hocghly):
We are not interested in Congress
cullure,

SHI BUTA SINGH
much lond of coaclave
days.

: They are very
culture these

SHRIMATI SHIELA KAUL : I
wowd have enlightencd the House if
Menibers have made submissions on it.

I would like to inform this House that
during last one year we made very special
ciforts to strengthen the Archaeological
Survey of India, 1o increase i1ts budget
sudstantiully, to increase administrative
circles from 8 to 12, and to create posts
al supervisory level for monitoring pro-
grammes And all these measures en-
abled the officers of the Archaeological
Survey of India to carry out the survey
progranime with great vigour. In the
case of some of the ancient sites mention-
ed in Hazaribagh let me say that these
sites were discovered accidentally by
some students. Tt has not been presently
esta';lished that Bhadra-Kali temple is
1cally 2500 years old.

SHRI SATYASADHAN CHAKRA.-
BORTY : About the UGC report and
other things you have not mentioned any-
thing, And you have come to culture.

SHRIMATI SHIELA KAUL : Have
patience, I shall come to that.

This Ministry has taken special steps
to preserve and conserve the manuscript
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libraries. The Khudabax Library and
the Rampur Raza Library have been pre-
serving Arabic, Persian and Oriental
manuscripts, Steps have been taken to
invigorate these institutions. I may also
mention that we have initiated action to
weave education and culture, and for the
purpose we have written to the UGC to
recognise cultural institutions and to ex-
tend help to them.

Hon. Members were greatly concerned
over the deterioration in the aflairs of
the Asiatic Society established by Sir
William Jones 200 years ago. Thanks to
the support of both the Houses, the
Asiatic Society Bill to declare the society
as an institution of national importance
was passed recently.

The scheme of assistance to Museums
has been made flexible enough to include
university museums, regional museums
etc. It has been through the museums
and the Department of Culture that
many unique exhibitions have been held
in India, An exhibition of South
Indian bronzes on the occasion of Non-
Aligned Conference was the eye opener
about the wealth contained in the
temples. This was the work of our
museums and people. So also was the
unique exhibition of Indian coinage. The
Department of Culture has been responsi-
ble for organising the exhibition the
Festival of India in U K. Similar Festi-
vals will be held in USA and France,

I am happy to inform that the Depart-
ment of Culture had already launched in
the Sixth Plan three fellowship schemes
which envisage honouring of creative
talent. During the year 1983-84 ten
awards of the value of Rs. 2000/- have
been given as Emeritus  Fellowships.
Besides, there are schemes of assistance
to artists in indigent circumstances and
to voluntary organisations engaged in
presentation of culture.

The House will be happy to know that
by 1982 we had concluded 64 agreements,
Now we have 70 ‘cultural agrecments{ a
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couple of years ago we were conducting
only 32 cultural exchange programmes,
Today we have regular programmes in
diverse fields with 39 countries including
a large number of socialist countries,
Shri Ramavatar Shastri and Shri Yadav
Ji wanted to know about this, One of the
important developments in the field of
culture is the setting up of the National
Council of Arts during 1983-84. This has
been poss:ble due to the initiative of the
Prime Minister and her deep eoncern and
commitment to culture. This Council
will be responsible for coordination of
activities of institutions of arts, archaeo-
logy, and for providing guidelines for
future plans and programme of institu-

tions and agencies etc. engaged in the
preservation and conservation of cultural
heritage.

Hon’ble Members have desired that
there should be an increased alloca-
tion for Education and that the
percentage of budgeled expenditure on
Education to the total budget should be
raised at least to 10 per cent. They have
also spoken in favour of higher priority
for Education in the framework of plan
priorities. [ am thankful to Hon’ble
Members for highlighting the importance
of education. Investment in Education
and Culture has indeed been steadily in-
creasing over the Plan periods. In the
first Five Year Plan it was only Rs. 170
crores, it was increased to Rs. 277 crores
in the Second Plan, Rs, 560 crores in
the Third plan, Rs 822 crores in the
Fourth Plan and Rs, 1,285 crores in the
Fifth Plan ; in the Sixth Plan, provision
has been made for Rs. 2,524 crores.
Of this, the outlay on elementary educa-
tion works out 10 36 per cent of the total
Plan outlay in the Sixth Plan. Alloca-
tions have been steadily increasing. There
has been substantial step-up in allocations
on some crucial sectors of educational
development. For instance, in the im-
portant area of expansion of facilities in
Technical Education, the step-up has been
from Rs. 2 38 crores last year to Rs. 5
crores during 1984-85 Attaching im-
portance to modernisation of engineering
labs and workshops, we have provided
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for Rs. 4.00 crores as against 2.4 crores
during last years. Similarly, recognising
the importance of community singing
as a movement for national integration,
we have provided for Rs, 40 lakhs during
this year as against one-third of this
outlay during the last year. In yet ano-
ther crucial area of induction of educa-
tional technology into the system of edu-
cation, there is an all time high provi-
sion of Rs. 5 crores this year as against
just about one-fourth of this which was
provided four years back.

. Apnual expenditure on Education has
steadily increased from Rs, 144 crores
in 1950-51 to more than Rs, 6,000 crores
in 1983-84, the percentage of budgeted
expendifure on Education to the total
budget of the country works out to 13 4
per cent, Both plan and Non-Plan ex-
penditure has increased substantially in
successive Plan periods, Approximately
35 per cent of the national income is
spent on Education and our aim is to
1each a level of six per cent at the earliest
in pursuance of the National Policy on
Education

PROF. SAIFUDDIN SOZ : Excuse
me, ‘at the earliest’ is not a currect
expression that has been wused You
should have indicated a definite date by
which you will reach that level You
have said ‘as early as possible’ : you
say by such and such year you will have
six per cent,

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUS.
ING AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : This is a

developing country. You cannot expect
like that.

PROF, SAIFUDDIN SOZ : The
figure has to be definite,

SHRIMATI SHEILA KAUL : We
do not know what can happen in this
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world of today, so we have to be a
little carefu! about what we say.

PROF. SAIFUDDIN SOZ : But the
hope is there, determination is there

SHRIMATI SHEILA XAUL: This
is a hope, that we are saying.

Investment of funds of an appreciable
order is called for in the Seventh Plan
itself in order to achieve the goal of
universalisation of education, universal
retention in schools and removal of adult
illiteracy, as also of the improvement in
the quality of education., We would,
therefore, continue in our effort to secure
a greater allocation for the Seventh Plan
for which 12 Working Groups have been
set up tO suggest various programmes
to be included in the Seventh Plan for
Education and Culture, including a Group
for Mobilisation of Resources for Edu-
cation. The CABE in its 39th Session
held in June 1983, recommended that the
Central and State Governments should
provide sufficiently enhanced allocations
for education with high priority to cle-
mentary education and girls’ education
and removal of illiteracy.

An important area in respect of pro-
vision of funds relates to clearance of
backlog of investment on the educational
infrastructure, including buildings. [ may
mention in this regard that my Ministry
has submitted a memorandum to the
Eighth Finance Commission, requesting
the Commission to meet the backlog in
respect of all States, in particular the
educationally ba®kward States. Hon.
Members will now realise that we are
not just sitting here, but we are working
to get more money, we are trying to
improvs the standard of education, we
are trying to do whatever we can in
this respect.

May 1 conclude by assuring the hon,
Members that we are moving consistently
and firmly towards the goals that yoa
have set forth for us. With these words,
I request the House that the Demands
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for Grants relating to my Ministry be
kindly passed, '

MR. DEPUTY-SPEAKER : 1 shall
now put all the Cut Motions to the Vote
of the House,

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, I asked a question about
the I.C H.R. There is a lot of criticism
about it in The Statesman. They have
given the facts, about the violation of
rules in the appointment of some people,
who do not believe in secular principles.
You should go into it. You should see
whether they have violated the principles...

{Interruptions)

SHRIMATI SHEILA KAUL : I may
inform you that they have not violated
anything, I have got all the information
with me here. If you want me (0O narrate
it, I can do it; there is no violation...

(Interruptions)

SHRI BASUDEB ACHARIA (Ban-
kura) : It has been reported that in
I.C H.R, retired bureaucrats have been
appointed in good number; people who
have no related with research have been
appointed...(/nrerruptions)

SHRIMATI SHEILA KAUL : If you
all sit down, I will answer it.

MR. DEPUTY-SPEAKER : She is
prepared to reply provided you are all
prepared to sit down.

SHRI SATYASADHAN CHAKRA-
BORTY : We are sitting here now
because we are really interested in educa-
tion, We are prepared to sit till midnight
even. We have raised certain complaints,
which are not political. We want justice,
Then we raised some points about JNU
and the UGC report. A little while
age, Shri Parashar was speaking about
the plight of the teachers ........
(Interruprions)

MR. DEPUTY-SPEAKER : Why
can’t vou give notice for a half an hour
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discussion on this issue 7 You can have
it. I am only belping you.

SHRIMATI SHEILA KAUL : T have

got all the facts here. I am prepared
to give all the informaion to him,,.
(luterruptions)

SHRI BUTA SINGH : It is a very
well established convention in this House
that the suggestions given by the hon.
Members are taken very seriously by the
hon. Minister and wherever the hon.
Members are very keen to have a
specific reply, we can communicate it
also,

SHRI SAIFUDDIN CHOUDHURY :
Are you allowing the Half-an-Hour Dis-
cus_sion ?

MR. DEPUTY-SPEAKER : You can
give notice. * The Spéaker will decide it,
Now I will put all the cut motions to the
vote of the House,

SHRT AK, ROY : I want my cut
motion No. 30 to be put separately, It
is my right to ask for it,

MR. DEPUTY-SPEAKER : Now, I
shall put all the cut motions to the
Demands for Grants relating to the
Ministry of Education and Culture to the
vote of the House, wunless any Hon.
Member desires that any of his cut
motions put to vote separately,

SHRI SAIFUDDIN CHOUDHURY :
We want a half-an-hour discussion on
this later on.

MR. DEPUTY-SPEAKER : All right;
you can give notice. The Speaker will

decide,

SHRI A.K. ROY : I would like that
my cut motion No, 30 relating to ‘failure
to abolish public schools and to have
one type of education in the country’
be put to votc separately. It is my
right to bhave it put to vote separa-

tely.
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MR, DEPUTY-SPEAKER : Every-
thing is your right. All right. The ques-

tion 1s :

«“That the Demand under the head
Department of Education be redu-

ced to Re 1.7

[Failure to abolish public schools
and to have one type of
education in the country.]

(30)
Those in favour may please say ‘Aye’,

SOME HON. MEMBERS : ‘Aye’.

MR. DEPUTY-SPEAKER : Those

against may say ‘No.’
SOME HON. MEMBERS : ‘No’.

MR. DEPUTY-SPEAKER : [ think

the ‘Noes’® have it,

SOME HON. MEMBERS : The ‘Ayes’

have it,

SHRI A K, ROY : The *Ayes’ have
it. 1 want division, It is my right to

ask for division,

SHRI M. RAMGOPAL REDDY
(Nizamabad) : There is no quroum in

the House,

SHRI A.K. ROY : Now, you caonot

ask for quorum,

SHRI SATYASADHAN CHAKRA-
BORTY : The Opposition Members are
here. But the Treasury Benches are

empty.

MR. DEPUTY-SPEAKER : Mr. Roy.

APRIL 11, 1984

D.G. (Genl.), 1984-85— oU0
Mun. of Ed. & Cul.

Are you pressing ?

SHRI A.K. ROY : Yes, I am press-
ing. 1 am pressing for division. This
position is not negotiable.

SHRI M. RAMGOPAL REDDY :
There is no quorum. I am asking for
quorum,

MR. DEPUTY-SPEAKER : One
Hon. Member has raised the question of
quorum. Then, I shall have the quorum
bell rung, If there is no quorum, there
can be no division. Mr, Roy is asking

for division,

SHRI A K, ROY : I press for divi-
sion. Now you can not refer to the
question of quorum, We shall insist on
division, and when there is something to
vote upon, you cannot refer to the ques-

tion of quorum,
We have demanded division,

MR. DEPUTY-SPEAKER : You huve

demanded division (Interruprions)

SHRI A. K, ROY : Parliamentary

procedure must not be impaired like
that.

AN HON. MEMBER : There is no
quorum,

SHRI A.K, ROY : I first pressed for

division, 1 press for division,

SHRI BUTA SINGH : The under-
standing that we had arrived at this
morning is that it is a well-established
practice that when we sit late, we do not
raise the question of quorum,
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MR. DEPUTY-SPEAKER : Now that
the question of quorum has been raised,
[ shall have to have the quorum bell

rung.

SHRI A.K. ROY : How can you do
it ? (Interruptions)

MR. DEPUTY-SPEAKER : All of
you sit down, One of you must speak,

Otherwise, how can I hear ?

SHRI SATYASADHAN CHAKRA-
BORTY :

demanding quorum ?

Under what rule, you are

(Interruptions)

MR. DEPUTY SPEAKER :
how to conduct the House,

I know
Mr. Roy,
are you pressing for division ?
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SHRI A.K. ROY : Yes.

MR. DEPUTY-SPEAKER : Yes, let
the division bell be rung, He is pressing
for division, Let the division bell be

rung—

Hon, Members, the bell was rung and
the ringing is now over, Now, I
find that there is no quorum in the
House.

The House stands adjourned to reas-
semble tomorrow at 11 a,m.

20.43 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Thursday, April 12, 1984/
Chaiira 23, 1906 (Saka)
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